Certificate of Registration Cancelled as "surrender ed'
October 26, 2002

It is hereby notified for the information of public that the Reserve Bank of India, in exercise
of the powers conferred on it under Section 45 1A (6) of the Reserve Bank of India Act, 1934,
has cancelled as "surrendered’ on October 25, 2002, the certificate of registration issued to
Beeyamaar Finance Private Limited, D.N0.40-9-72, Kaanagar, Vijayawada, Andhra
Pradesh-520 010 to carry on the business of a Non-Banking Financial Institution.

As such, the above company cannot transact the business of a non-banking financial
institution, as defined in Clause (a) of Section 45 | of the Reserve Bank of India Act, 1934.
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